Dak Register on 01/09/2017

( Column 1 to 6 are maintained by Ofiice of Registrar. Column 7 and 8 are maintained by concerned section

Head)
Secti Ac Li
Diar Date on tio N
of No./Name of Source Particulars to Name n K
N{) Rece Document Received of documents |whic Ta Ei
" | ipt h ke |
e
sent n
3409 SH. M.V.
1201 01/09 NIL RAVINDRA HPL FOR DR(
2 2017 N, M(J), 1.9.2017 A)
HYD
S o 01/09 A26016/2/2010-AD.AC  SNOUR WP BEFORE  DR(
7 /2017 (CESTAT) DTD. 1.8.17 Y, AD.IC, HIGH COURT A)
SH.
SANTOSH ENGAGEMENT
3411 KR OF RETD.
1201 01/09 |1/CESTAT/BANG/ADMN TIWARI GOVT. DR(
7 /2017 DTD 29.8.17 AR ! SERVANTSON A)
BANGALO CONTRACT
BASIS
RE
3412 MS.
1201 01/09 NIL CHANDRA E.L. FROM 4.9.17 DR(
7 /2017 KANTA, TO 6.9.17 A)
SPS, DELHI
SH. ANIL G.
3413 |11 g SHAKKAR REPLY TO
/201 | 501 NIL WAR, M(T), CIRCULAR PA
7 ALLAHAB DTD. 23.8.17
AD
SH. M.M.
3414 REPLY TO
/201 01/09 NIL DAMODHA CIRCULAR PA
7 /2017 R, M(T), DTD. 23.8.17
CHENNALI e
3415 RTI/P-
1201 ?21(;(1)3 105/10499/17/R21991  R.K. JAIN '7'2[3'20'\'12' 12- PA
7 DTD 29.8.17
3416 D- SHRI L. Tech
1201 2H09 (1) TRF. APPEAL/2009- MANOHAR, TR OF APPEAL 0

7 207 61 11 DTD 28.8.17 AR, ' |E/286/2009 Offic



3417
/201

3418
/201

3419
/201

3420
/201

3421
/201

3422
/201

3423
/201

3424
/201

3425
/201

01/09 |A.27/22/2005-AD.1C
/2017 (CESTAT) DTD. 24.8.17

01/09
12017

NIL DTD 1.9.17

05/09 |A.50050/185/2017-AD.1C
/2017 DTD. 24.8.17

05/09 |A.50050/186/2017-AD.1C
/2017 DTD. 24.8.17

05/09 |A.50050/187/2017-AD.1C
/2017 DTD. 24.8.17

05/09
;2017 NIE

05/09
12017 NI

05/09
;2017 NI-

05/09
2017 NIk

CHENNAI
UNDER

SECRETAR

Y, AD.1C,
SH. P.K.

CHOUDHA
RY, M(J) &

SH.

DEVENDER

SINGH,
M(T)

UNDER

SECRETAR

Y, AD.1C,

UNDER

SECRETAR

Y, AD.1C,

UNDER

SECRETAR

Y, AD.1C,

SANJAL,
UDC,
DELHI

SH.

DEVENDER

SINGH
M(T),

CHANDIGA

RH
SH. M.M.

DAMODHA

R, M(T),
CHENNAI

SH.

DEVENDER

CONFIRMATIO
N OF SERVICE
OF MEMBERS

PERMISSION
FOR
PRONOUNCEM
ENT

AVAILABILITY
OF OPTION FOR
FIXATION OF
PAY FROM
DATE OF NEXT
INCREMENT IN
CCS (RP)
RULES, 2016

REVISION OF
FLAT RATE OF
LICENCE FEE
FOR GENERAL
POOL ACCOM

REVISION OF
PENSION FOR
PRE-2016

PENSIONERS

R.H. FOR 4.9.17

R.H. FOR 4.9.17
AND STATION
LEAVE FROM
1.9.17

PERMISSION
FOR STATION
LEAVE IN
SEPT/OCT

ON 24.8.17

er

DR(

DR(
A)

DR(
A)

DR(
A)

DR(



3426
/201

3427
/201

3428
/201

3429
/201

3430
/201
7

3431
/201
;

3432
/201
;

3433
/201
7

3434
/201
7

3435
/201
7

SINGH
M(T),
CHANDIGA
RH
SH.
PRAMOD
o NIL KUMAR,
STENO,
DELHI
05/09 A50050/188/2017-AD.AC | oK
/2017 DTD. 24.8.17 SECRETAR
248, Y, AD.IC,
05/09 A.50050/184/2017-AD.AC | oeR
/2017 DTD. 24.8.17 SECRETAR
248, Y, AD.IC,
05/09 D-6(1)/WEEKLY AR,
/2017 DESPATCH DTD 29.8.17 CHENNAI
SH. UMA
05109 SHANKAR
12017 VERMA,
AR, AHMD
D-6(1)/WEEKLY
05/09 AR
DESPATCH/2014DTD A%
2017 -t CHENNAI
D-6(1)/WEEKLY
05/09 AR
DESPATCH/2014DTD A%
2017 oot CHENNAI
SH.
O ST/52528/2015-DB HARSHAD
TALERA
SH. ROHIT
05/09 18(1)/MISC/CESTAT/AL KUMAR
/2017 D/2015 DTD. 28817  SHUKLA,
AR, ALLHD
D.NO.
05/09
Y 120808/2017/SC/SEC-XIV  SCI

DTD 30.8.17

E.L. ON 18.9.17

MAKING OF
INSTALLATION
OF LED
MANDATORY
IN GOVT.
BUILDING

PERMISSION TO
TRAVEL BY
PVT. AIRLINES

WEEKLY
DESPATCH
ORDER TILL
18.8.17

WEEKLY
DESPATCH
ORDER TILL
28.8.17

WEEKLY
DESPATCH DTD
11.8.17

WEEKLY
DISPATCH
STAT TILL
4.8.17

REQ. FOR COPY
OF
DOCUMENTS

PHYSICAL
VERIFICATION
OF APPEALS

C.A. NO. 10458-
10462 OF 2017

DR(
A)

DR(
A)

DR(
A)

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

DR(J
)

DR(J
)

DR(J
)

CT

CT/A.



3436
/201

3437
/201

3438
/201

3439
/201

3440
/201

3441
/201

3442
/201

3443
/201

3444
/201

3445
/201

3446
/201

D.NO.
?25(;(1’3 21558/17/SC/SEC.XIV  |SCI
DTD 23.8.17
D.NO.
?25(;(1)3 18157/2017/SC/SEC XIV  'SCI
DTD 27.7.17
D.NO.
?25(;(1)3 18786/2017/SC/SEC XIV  SCI
DTD 16.8.17
05/09 D.NO.20333/2017/SCISEC
/2017 XIV DTD 19.8.17
D.NO.
?25(;23 16813/2017/SC/SEC XIV  SCI
DTD 27.7.2017
D.NO.
?25(;(1)3 21546/2017/SC/SEC XIV |SCI
DTD 23.8.17
D.NO.
?25(;(1’3 20228/17/SC/SEC.XIV  SCI
DTD 18.8.17
SH. UMA
05/09 CESTAT/AHD/PERS/56/2 'SHANKAR
/2017 (015/368 DTD 1.9.17 VERMA.
AR, AHMD
0/O CHIEF
5’25({(1’3 NIL COMMISSI
ONER (AR)
05109\ SPS TO
12017 PRESIDENT
05/09 CIC/CBECM/C/2016/2983 .

/2017 30 DTD 1.9.17

C.A. NO. 10674
OF 2017

C.A. NO.
9029/2017

C.A. NO. 10223-
10224/2017

C.A. NO. 10607-
10608 OF 2017

C.A. NO.
9789/2017

C.A. NO. 10675
OF 2017

C.A.NO. 10611
OF 2017

FORWARDING
OF REQUEST
FOR
CANCELLATIO
N OF TRF

ORDER BY SHRI

P.L. MEENA,
ubDC

REQUISITION
FOR CHAIRS IN
COURTS

ELECTRICITY
BILLS FOR
AUGUST 2017
IN RESPECT OF
W/O DR.
SATISH
CHANDRA

NOTICE OF
HEARING ON
11.9.17 AT 2.00
P.M.

DR(J

DR(J

DR(J

DR(J

DR(J

DR(J

DR(J

DR(
A)

A)



3447
/201

3448
/201

3449
/201

3450
/201

3451
/201

3452
/201

3453
/201

3454
/201

3455

SH. K.S.

05/09 |\ DILIPSINHJ

12017 |, RETD.
M(T)

05/09 |CIC/CBECM/C/2016/2983

/2017 |32 DTD 1.9.17 cic
MS.
05/09 |\ CHANDER
12017 KANTA,
SPS, DELHI
NUANCE
05/09 DRAGON
/2017 DICTATION
SOLUTION
SH. D.N.
05/09 [CESTAT/MUM/DNP(13) [PANDA,
/2017 DTD 24.8.17 M(J),
MUMBAI
05/09 |\, SPS TO
12017 PRESIDENT
SH. MANAS
KUMAR
?25(;(1)3 NIL SINHA,
COURT
MASTER
MS.
ANITHA
%23 NIL JAYAKUM
AR, SPS,
DELHI

05/09 CESTAT(EZB)/LEAVE/P |SH.P.K.

SECOND
REVISION OF
PENSION
AFTER 7TH CPC

NOTICE OF
HEARING ON
11.9.17

CANCELLATIO
NOFE.L.4/9TO
6/9 AND
AVAILING E.L.
FROM 11.9TO
15.9.17

DEMONSTRATI
ON FOR
DRAGON
LEGAL
DICTATION
SPEECH
RECOGNITION
SOFTWARE

FOR
ENGAGEMENT
OF SH. VINOD
JOSHI IN
COURT CASE
AGAINST SH.
P.K. JAIN BY
S.P. GOYAL

MEDICAL BILL
OF W/O
PRESIDENT

REQ. FOR
RELIEVING

R.H. FOR 4.9.17

JOINING

DR(
A)

DR(

DR(
A)

DR(
A)

DR(
A)

DR(

DR(
A)

DR(

DR(

COM
PUTE

COM
PUTE



/201

3456
/201

3457
/201

3458
/201

3459
/201

3460
/201

3461
/201

3462
/201

3463
/201

/2017 KC 2016/2/1366 DTD
30.8.17

05/09
12017 NI

05/09
12017 NI

05/09
2017 NIE

05/09
;2017 NI-

05/09
;2017 NIE

05/09
;2017 NIE

05/09 CESTAT/AHD/ESTT/09/2
/2017 016/364 DTD 1.9.17

05/09
2017 NI-

CHOUDHA
RY, M(J),
KOLKATA

SH. M.M.
DAMODHA
R, M(T),
CHENNAI

DRI

SH.
DEVENDER
SINGH
M(T),
CHANDIGA
RH

SH.
DEVENDER
SINGH
M(T),
CHANDIGA
RH

SH. ASHOK
K. ARYA,
M(T),
DELHI

MS.
YAKSHI
JAISINGH
CHAUHAN,
AR, DELHI

SH. UMA
SHANKAR
VERMA,
AR, AHMD

MS. SUJA
B. PILLAI,

REPORT ON
30.8.2017

PERMISSION TO

LEAVE
STATION

PREPARATION
OF PANEL ON
LOAN BASIS

R.H. ON 4.9.17

REQUEST FOR
STATION
LEAVE

APPLICATION
FOR THE POST
OF TECHNICAL
MEMBER IN
NATIONAL

COMPANY LAW

APPELLATE
TRIBUNAL

INTIMATION
FOR
APPLICATION
FOR THE POST
OF DEPUTY
DIRECTOR IN
CClI

COMPLIANCE
OF CIRCULAR
DTD. 18.7.16 OF
COMPUTER

REQ. FOR KEEP
PENDING

A)

DR(
A)

DR(
A)

A)

DR(
A)

DR(

DR(
A)

DR(
A)

CT



3464
/201

3465
/201

3466
/201

3467
/201

3468
/201

3469
/201

3470
/201

3471
/201

3472
/201

CESTAT/AHD/OFFICE
PREMISES/06/2016/361
DTD 28.8.17

05/09
12017

05/09 |CESTAT/AHD/PERS/56/2

/2017 /015/357 DTD 29/8/17

05/09 |CESTAT/KVS/MUM/2016

/2017 /657 DTD 28.8.17

05/09
;2017 NI-

05/09 |1/CESTAT/BANG/RENT

/2017 \DTD 31.8.17

05/09
;2017 NI-

05/09
12017 NI

05/09
2017 NI-

05/09
2017 NI-

EX-AR

SH. UMA
SHANKAR
VERMA,
AR, AHMD

SH. UMA
SHANKAR
VERMA,
AR, AHMD

DR,
MUMBAI

SH. M.V.
RAVINDRA
N, M),
HYD

SH.
SANTOSH
KR.
TIWARI,
AR,
BANGALO
RE

SH. ANIL
CHOUDHA
RY, M(J),
ALLHD

SH. ANIL G.
SHAKKAR
WAR, M(T),
ALLAHD

SH. M.M.
DAMODHA
R, M(T),
CHENNAI
MS.

SULEKHA
BIVIC.S,,

FURTHER
FORMALITIES
OF PENSION

SURRENDER OF
OLD PREMISES
OF CESTAT

RELIEVING
ORDER DTD.
28.8.17 OF SH.
P.L. MEENA,
ubDC

NO SERVICE
BOOK OF
RETIRED
EMPLOYEES OF
PRE-2016

HPL FOR
1.9.2017

DELAY IN
PAYMENT OF
RENT BILL OF
BANG

DISPOSAL
STAT. FOR AUG
2017

DISPOSAL STAT
FOR AUG.2017

DISPOSAL STAT
FOR AUG.2017

DISPOAL STAT
FOR AUG.2017

DR(
A)

DR(
A AO.

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell



M),

CHENNAI
SH.
DEVENDER
f;gf 05109\, SINGH DISPOSAL STAT letr:r
201 2017 M(T), FORAUG2017 Pt
CHANDIGA
RH
SH. ASHOK
f’;gf 05/09 |\ K. ARYA. |DISPOAL STAT. Clj’tr:r
2 017 M(T), FOR AUG. 2017 pCe"
DELHI
SH. B.
3475 |5/09 RAVICHAN 5 sb0saL FOr (COM
/201 12017 NIL DRAN, AUG. 2017 puter
7 M(T), : Cell
DELHI
3476 |1c 109 SH.SK. 5 sposaL sTaT |COM
1201 7% NIL MOHANTY, PSPOSAL > 2T puter
7 M(J), DELHI : Cell
MS.
3477 | o ARCHANA DISPOSAL Com
1201 9 NIL WADHWA, STAT. FOR puter
7 M), AUG. 2017 Cell
CHENNAI
SH. ASHOK
3478 e 109 JINDAL, 15 6p05aL sTAT COM
1201 /017 NIL M), FOR AUG.2017 PUter
7 CHANDIGA : Cell
RH
2479 SH.UMA  [DISPOSAL STAT | ___
S > 05/09 CESTAT/AHD/DISPOSA SHANKAR  OF DR. D.M. on
'?0 12017 L12016/362 DTD. 31.817 VERMA,  MISHRA, M() Pt
AR, AHMD FOR AUG. 2017
MONTHLY
3480 | (oo (S:FéséTAATT REPORTON  Com
1201 0% NIL o 2 5 \UPLOADING OF puter
7 AN\ ORDERS IN Cell
AUG. 2017
3481 D.NO.
1201 %23 20226/17/SCISEC.XIV  'SCI g'FAéé\'l?' 10754 )DR(J
7 DTD 23.8.17

3482 05/09 24(1)/TRF. SH. ROHIT [C/274276 TO  |DR(J



/201 /2017 FILE/CESTAT/ALD/2015 KUMAR 281/2011 )

7 DTD 31.8.2017 SHUKLA,
AR, ALLHD
PENDENCY OF
3483 | 0o 24(L/TRF. %SXRHIT EARLY AR/
1201 FILE/CESTAT/ALD/2015 HEARING APPL Exci
12017 SHUKLA,
7 DTD 31.8.17 SR o IN E/56073- s
! 56074/14
" REQ. FOR
05/09 VRL CONSTITUTION
/7201 12017 NILDTD 21.8.17 LOGISTICS OF LARGER ™A
BENCH
. LETTER REG.
S 06009 CITIZEN OF MUMBAI oA
20 2017 INDIA ORDER A/3357-
3350/15
3486 | g NJA/DIR/SE- NATIONAL QQJ:CN)QQ'EOR
1201 199105/2017/3606 DTD supiciaL  SEMIRARFOR oA
7 18.8.2017 ACADEMY NEMOH]
SANIAY BT O ONG
3487 KATHURIA
06/09 UNIQUE
1201 NIL , PA
201 2017 ANDIGa PRACTICE
o PREVAILING IN
CESTAT
3488 | o 0/O CHIEF |RP, A[[/ MP/
1201 09 NIL COMMISS! 'ST/ROM/51665 PA
7 ONER (AR) |AND ORS.
3439 AR, HIGH COURT
1201 5’2%(1)3 NIL ALLAHAB ORDER DTD 2;?(
7 AD 4.9.17
O.A. NO. 397 OF
3490 CAT
06/09 ’ 2017 FILED BY DR(
/7201 12017 NIk QBMEDAB SH. P.L. MEENA, A)
UDC
3491 | oo SH.VK. |REQ.FOR AR/
;201 0709 NIL GUPTA.  INSPECTION  Exci
7 ADV E/50193/2016  se
3492 | oo SH. JK. YI\\’IPT(EI)EOF 2017
/7201 12017 NIE g/'(')TTAL& MATTEROE A

M/S EBIZ.COM



P.LTD
3493 SH. SUNIL

07/09 JOINING DR(
201 1017 NIL KUMAR,  REPORT7.9.17 A)
7 T.0
3494 | o 133(1)/H.C. CASES/ %SXRHIT W.P.NO.354OF o
201 002 CESTAT/ALLDR2016  SONAR 2015 0MsHiv )
7 DTD 6.9.17 AR ALLIID TRANSPORT
SH. JOIINING
2495 SUDHAKA REPORT OF SH.
> 07/09 PFIMKS/CESTAT/MUM R P, MANAS DR(
201 12017 D7D 6.9.17 UDAVANT, KUMAR SINHA A)
AR, AS AR,
MUMBAI  MUMBAI
?;(?f 07/09 CESTAT/MUMI/SPU/2013 DR, $§PPAATRRE'QPON DR(
201 112017 DTD 7.9.17 mumeal | [OPA A)
MS. REKHA
3497 | oo SHEKHAW CANCELLATIO |
1201 0 NIL AT STENG, N OF HALF DAY )
7 Lo C.L ON 6.9.2017
SPS TO
3498 117/09 MEMBER £\ FOrR49  DR(
1201 017 NIL (1).CJ.  |AND5.9.17 A)
7 MATHEW , 9.
MUMBAI
3499
07/09 ORDERDTD  (CPI
/7201 12017 NI cic 21.8.17 0
PRIOR
2500 SH. ASHOK INTIMATION
L 07109 K.ARYA, FOR DISPOSAL DR(
20 2017 M(T), OF A)
DELHI IMMOVABLE
PROPERTY
3501 SH.SK.  |C.L 25-27.9.17,
1201 %g’? NIL MOHANTY, 3-5.10.17, R.H. R)R(
7 M(J), DELHI ON 28-29.9.2017
TRANSFER TA
3502 G-4(1)/ACCTS- CLAIM OF MS.
1201 ?27(;(1’3 TOUR/CESTAT/CH/2017 éﬁ’ENN A SULEKHA R)R(
7 DTD 1.9.17 BEEVI, M(J),

CHENNAI



PROPOSAL FOR

203 lo7i0g TEIRCIBSEIXEROXT g, PURCHASE OF DR(
01 017 S0 KOLKATA PHOTOCOPY  A)
8. MACHINE
MS.
3504 ANJANI,  REQUESTFOR
07/09 COPY OF DR(
1201 NIL HINDI
20 2017 s AT WP NO. A
7611/2017
OR
SH.
2505 iﬁNTOSH JOINING
0> 07109 1ICESTAT/BANGICM %~ REPORTOF DR
201 112017 DTD 4.9.17 AVARLsHCMANOY A)
o GALG KUMAR, T
RE
MONTHLY
STAT OF
> 07/09 35/0UTSOURCING/CES DR, NN DR(
201 12017 TAT/KOLIOB KOLKATA MADERY  A)
OUTSOURCED
STAFF
LEAVE
S 07109 34/PERS.JCEGATICALI20 DR, e e N o
291 112017 00 DTD 31817 KOLKATA oot S A)
KOLKATA
3508 07/09 A.32013/1/2016-AD.1C | onPER  PROMOTION OF i
201 7199 A 32O SECRETAR COURT )
7 9. Y, AD.AC, MASTERTO AR
Y 07109 11/212017-IFUBAYEC () ARYAL IoF FUND DR(
201 112017 DTD 49.17 e g COMPUTER )
> ADVANCE
D.O LETTER
DTD 16.8.17
FROM
S 07/09 A50050/190/2017-ADAC G0 OUR ISECRETARY,  DR( SN
12017 DTD 4.9.17 DIOJUSTICE  A)
7 Y, AD.AC, 2 R

COMPUTERIZA
TION OF



TRIBUNALS
SH. RAJ

3511 157109 PAL SINGH ENGAGEMENT o
;201 70 NIL (UNSIGNE OF RETD.GOVT. ¥
7 5 SERVANTS
SUBMISSION
OF PROOF OF
3512 AR
07/09 : SALARY DR(
/7201 12017 NIE Q'E)LAHAB PAYMENTTO A) ©T
OUTSOURCED
STAFF
BENCH WISE
;%250113 07/09 17(1)/MS/CESTAT/ALD/2 QE’_ apap DISPOSALOF DR (P:l(J)'I'YIE
20 12017 015-16 DTD 1.9.17 e CASESFOR  A)
AUG 2017
3514 D.NO.
1201 ?276(1)3 21087/17/SCISEC.XIV  'SCI fd?ég;gdn )DR(J
7 DTD 23.8.17
3515 D.NO.
1201 5’27(;23 16173/17/SC/SEC.XIV  SCI fiﬁéels\/lff )DR(J
7 DTD 29.8.17
3516 D.NO.
1201 ?27(;23 17816/2017/SC/SEC.XIV SCI %@4}2‘&7 )DR(J
7 DTD 29.8.17
SH.
2517 DEVENDER TA CLAIM FOR |Acco
S 0T09 . SINGH TRF FROM unt
20 2017 M(T), MUMBAITO  Secti
CHANDIGA CHAND on
RH
Acco
3518 RTI/P-
201 0799 ea7i677713/R21978 DTD ST RK cicorpER UL
12017 JAIN Secti
7 22.8.17
on
SH SATISH
3519 AGGARWA W.P. (C) NO.
1201 5’27(;(1)3 NIL L SR. 5515/2017 m/S )DR(J
7 STANDING BIZ.COM
COUNSEL
FINANCIAL
520 08109 DR, SANCTION FOR DR( SOM
20 2017 MUMBAI PURCHASING A)

SERVER



SH.

/325021l 08/09 1 DEVENDER E)?EILN:?ICF;RAC\)TM DR(
20 2017 SINGH,  2eoh A)
LDC -9
SH. A.
3522 MOHAN  STATION
201 98709\ KUMAR, |LEAVE DR(
201 2017 e oaier  PERMISSION  A)
: FROM 8.9.17 A/N
SH.
/325()Zf’ 08/09 |\ JC%HA'\(':‘??ON E.L. FROM 4.9.17 DR(
20 2017 A TO7.9.17 A)
DELHI
3524 SH.MANOJ | ‘rrom
1201 %8709 i KR. 259.17 TO DR(
20 2017 SHARMA, 2007 A)
UDC -2
?250215 11/09 10/CESTAT/HYD/OS/17/2 g:;ﬁfﬂm OUTSOURCING |DR(
201 12017 18 DTD. 4.9.17 AR LD | [OFPOSTS A)
SH.
3526 2(59)/CESTAT/PHOTO ~ MUKESH — PURCHASE OF
o1 09 ~opvichp-2016 DD CUPTA.  ONE MORE DR(
201 2017 90 AR, PHOTOCOPY  A)
9 CHANDIGA MACHINE
RH
SH.
3527 MUKESH ElEELAllﬂchI)E/E NO
27 11/09 3(5)/MISC/ADMN-2017  GUPTA,  olb it 92 O+ o
/2017 DTD 5.9.2017 AR, A)
7 A NDlga SH-SK.
VERMA, AR
RH
3528 SH.
25 w09 RAJENDER C.L HALF DAY DR(
201 2017 PRASAD, (8.9.17 A)
A.O. DELHI
PROPOSAL FOR
?250219 11/09 31/PURCHASE/XEROX/ DR, ELARN%HNASE OF  bRr(
201 12017 CESTATIOO DTD 8.917  KOLKATA CATON - Ia)
MACHINE
3530 11/09 |NIL cic CIC/SBIC/2016/0 |DR(



/201 /2017 00223-BJ- A)

7 ADJUNCT DTD
4917
SH.
2531 DEVENDER TA CLAIM Acco
pval ST CIN SINGH TRANSFER unt
201 2017 M(T), FROM MUM TO Secti
CHANDIGA CHANDIGARH on
RH
3532 |1 109 RTIP- SH. RK RTI APPL. NO. ’j‘nctco
201 |00 537/8318/14/R21977 DTD DX RTI8318/14 DTD (2
7 22.8.17 15.5.14 >¢
SH. V.
3533 |11/ PADMANA DISPOSAL STAT (Com
1201 009 NIL BHAN, FOR AUGUST  puter
7 M(T), 2017 Cell
DELHI
3534 DY. HINDI
201 L1/09 E-30011/4/2017-HINDI-4- DIRECTOR oo\ DRQ
/2017 DOR DTD 4.9.17 (RAJBHAS )
7 REPORT
HA)
3535 111/00 [111(20)/ARC/IMCO/282/201 COMMISST IREPLY INR/O- 0 4
1201 115017 6/14925 DTD 6.9.17 ONER, ANO. )
7 e INDORE  ST/52240/2016
SH.
SANTOSH
Tech
3536 |11/ KR. PENDENCY  [*0
201 |2 NIL TIWARI,  STATFORAUG 0°0
7 AR, 2017 o
BANGALO
RE
3537 Tech
> 11/09 7(STAT)ICESTAT/CALIO DR, PENDENCY nical
#91 12017 6 DTD 4.9.17 KOLKATA STAT AUG. 2017 Offic
er
Tech
f’fg’f 11/09 21/CESTAT/HYD/M- g:Aﬁi’Zﬁ MONTHLY nical
/2017 STAT/15/217 DTD 1.9.17 ' [STAT AUG. 2017 Offic
7 AR, HYD o
3539 SH. PENDENCY  |Tech
j201 1109 LCESTAT/BANG/RR o \NToSH  |STAT FOR AUG. nical

7 f2017DTD 1.9.17 KR. 2017 Offic



3540
/201

3541
/201

3542
/201

3543
/201

3544
/201

3545
/201

3546
/201

3547
/201

3548
/201

3549

11/09 RTI/P-

12017 36 09.17

11/09
12017 NIL DTD 4.9.17

11/09
12017 NIL DTD 4.9.17

RTI/P-

}21(;23 195/10501/17/R22006
DTD 31.8.17

RTI/P-
/121(;23 195/10502/17/R22012
DTD 31.8.17

11/09
2017 NIk

11/09
12017 N'-

09 HENNAI/2017 DTD
1917

11/09 IM(T)/RO-

2017 DTD 1.9.17

STAT/CHENNAI/2016

11/09 NIL DTD 30.8.2017

195/8639/14/R22016 DTD

1/M(J)/SBCS/RO/STATI/C

TIWARI,
AR,
BANGALO
RE

SH. R.K.
JAIN

SH. ANIL
CHOUDHA
RY, M(J),
ALLAHAB
AD

SH.S.C.
DAS, SPS,
AHD

SH. R.K.
JAIN

SH. R.K.
JAIN

SH. ANIL
CHOUDHA
RY, M(J),
ALLAHAB
AD

SH. ANIL G.
SHAKKAR
WAR, M(T),
ALLAHAB
AD

MS.
SULEKHA
BEEVIC.S,,
M(@),
CHENNAI
SH. M.M.
DAMODHA
R, M(T),
CHENNAI

SH. ANIL G.

RTI APPL. NO.
8369/14 DTD
26.5.14

REPLY TO

CIRCULARDTD

23.8.17

RESERVED
ORDERS AS ON
31.8 IN R/O DR.
D.M. MISRA,
M(J), AHD

RTI APPL.
7512017

RTI 76/2017

RESERVED
ORDERS AUG.
2017

RESERVED
ORDERS AUG.
2017

RESERVED
ORDERS FOR
AUG. 2017

RESERVED
ORDERS, AUG.
2017Q

REPLY TO

er

PA

PA



/201

3550
/201

3551
/201

3552
/201

3553
/201

3554
/201

3555
/201

3556
/201

3557
/201

12017

11/09

12017 NIL DTD 28.8.2017

11/09

12017 NIL DTD 29.8.17

11/09
12017 NIL DTD 1.9.17

12/09
12017 NIE

12/09 |C-18018/10/2015/2/2267

/2017 DTD 7.9.17

33(1)/H.C. CASES/
CESTAT/ALLD/2016
DTD 7.9.17

12/09
12017

12700 33(L)/H.C. CASES/
CESTAT/ALLD/2016

1207|515 6.9.17

12/09 [33(1)/H.C. CASES/
/2017 CESTAT/ALLD/2016

SHAKKAR
WAR, M(T),
ALLAHAB
AD

MS.
SULEKHA
BEEVICS.,
M(Q),
CHENNAI

SH. M.M.
DAMODHA
R, M(T),
MS.
SULEKHA
BEEVIC.S,
M(Q),
CHENNAI

SH. B.
RAVICHAN
DRAN,
M(T),
DELHI

HIGH
COURT OF
DELHI

CHIEF
ENGINEER,
CPWD,
LUCKNOW

SH. ROHIT
KUMAR
SHUKLA,
AR, ALLHD

SH. ROHIT
KUMAR
SHUKLA,
AR, ALLHD

SH. ROHIT
KUMAR

CIRCULARDTD
23.8.17

REPLY IN THE
MATTER OF
LETTER FROM
MEENAKSHI
SUNDARAM

REPLY TO
CIRCULARDTD
23.8.17

RESERVED
ORDERS, AUG.
2017

W.P NO.
15825/2006
KRIPA
SHANKAR VS.
uaol

W.T. 354 OF
2015
REGARDING
ALLOTMENT
OF LAND

AFFIDAVIT
FILED BY
CPWD, IN W.P.
NO. 354 OF 2015

ADVOCATE
BILL IN
RESPECT OF
W.P. NO. 354 OF
2015

FORWARDING
OF HIGH

PA

DR(
A)

DR(

DR(
A)



7 DTD 6.9.17 SHUKLA, COURT ORDER
AR, ALLHD DTD 4.9.17

SH.
2555 iﬁNTOSH CONSTITUTION
S>>0 12/09 I/CESTAT/BANG/ADMN % - OF LOCAL DR(
#9L 12017 DTD 11.9.17 AVARL - pURCHASE  A)

NGALG COMMITTEE

RE

SH.
2550 SUDHAKA JOINING
> 112/09 PFIMKS/CESTATIMUM R P! REPORT OF SH DR(
291 12017 DTD 6.9.17 UDAVANT, MANASKR.  A)

AR, SINHA, AR

MUMBAI
2560 RELIEVING
vl v CIN DR, ORDER OF SH. DR(
20 2017 MUMBAI DEVENDER, A

LDC
LETTER FROM
3561 | |,/q 33(1)/H.C. CASES/ %SXRHIT SH.GAUTAM o
201 5000 CESTAT/ALLDR2016  ELNAF - CHOUDHARY, )
7 DTD 6.9.17 SO o SR, COUNSEL,
: ALLAHABAD

3562 SH. ASHOK [STATION
1201 /122(;(1)3 NIL JINDAL,  LEAVE 2;?(
7 M(J) PERMISSION

SH. MLV.
3563 115/09 RAVINDRA STATION DR(
1201 |20 NIL N MO) LEAVE A
7 e PERMISSION

O/O CHIEF |AUTHORISATIO |,
3564 |,y PRAO/FIN/REV/RECON |CONTROLL |N FOR hc
201 2099 IAUTHORISATION/2017- ER OF MAINTANANCE &
7 18/1855-50 DTD 6.9.17  A/CS, NEW OF DG SET, >¢

DELHI DELHI
3565 SH. M.V. AcCCo
S 209 | RAVINDRA |REQ. FOR TOUR unt
20 2017 N, M),  ADVANCE Secti

HYD on
3566 |/, V(15)/ADJ/MULTANIR |ASSTT.  FILING OF Tech
201 | 203 IKE/327/2015/2919 DTD  COMMISSI (UNDERTAKING nical

7 8.9.17 ONER, M/S MULTANI  Offic



3567
/201

3568
/201

3569
/201

3570
/201

3571
/201

3572
/201

3573
/201

3574
/201

3575
/201

3576

12/09
12017

12/09
2017 '

12/09
2017 NIE

12/09 |CESTAT/MUM/STAT/16
/2017 DTD. 4.9.17

12/09

20179 2017

12/09 VIII/ICD/TKD/EV/IMP/IM
/2017 |ISC/478/17 DTD 9.2017

12/09 |CLI/SEPT/2017/11 DTD

/2017 16.9.17

12/09 24(1)/TRF.
/2017 [FILE/CESTAT/ALD/2015

13/09 PF/MKS/CESTAT/MUM/
/2017 685 DTD 8.9.17

13/09 NIL

[11(20)/ARC/APPEAL/SAI
CHEMICALS/RJIN/01/201
7/1019 DTD 7.9.17

VIII/ICD/TKD/REV/IMP/
RMISC/478/17 DTD

CGST,
ROORKEE

ASST.
COMMISSI
ONER,
CGST,
BHILAI

SPS,
HYDERAB
AD

AR,
BANGALO
RE

SH.
SUDHAKA
RP.
UDAVANT,
AR,
MUMBAI

ASSTT.
COMMISSI
ONER, ICD,
NEW
DELHI

ASST.
COMMISSI
ONER, ICD,
NEW
DELHI

CAPITAL
LAW
INFOTECH

SH. ROHIT
KUMAR
SHUKLA,
AR, ALLHD

DR,
MUMBAI

SH. SUNIL

PHARMACEUTI er

CALSLTD

DEFECT MEMO Tech

REMOVAL

512612017 DTD

30.8.17

DISPOSAL STAT

OF SH. M.V.

RAVINDRAN,

HYD

STATEMENT
FOR DESPATCH

OF ORDER
1.9.17

DISPOSAL FOR

AUG. 2017

SUPPLY OF
CERTIFIED
COPY

C/A/53811/16

CERTIFIED
COPY OF
ORDER NO.
52778-
52781/2017

QUOTATION

FOR LEGAL
EAGLE ON
CD/DVD

TRANSFER OF

APPEALS

PAY FIXATION
OF SH. MANAS
KR. SINHA, AR

REQ. FOR SCL

nical
Offic
er

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

DR(J

DR(J

DR(J

DR(J
)

DR(
A)

DR(



/201 /2017 KUMAR, A)

7 T.0
- SH. DETAILS REG.
> 7! 13/09 CESTAT/MUM/RN/2017/ RAMESH  PAYMENTS/INV DR
201 12017 680 DTD 7.9.17 NAIR, M(J), T/REDEMPTIO A)
MUMBAI N
REQ. FOR
3578 SH. S. EXTENSION OF
1201 /123(;(1’3 NIL GOPINATH, LEAVE ON R)R(
7 MTS MEDICAL
GROUNDS
REQ. FOR EXT.
3579 SH. R.
7009 Ay OF LEAVEON  DR(
20 2017 Y AL IMEDICAL A)
: GROUND
SPS TO SH.
3580 c.l.
13/09 E.L. FOR DR(
1201 NIL MATHEW,
201 12017 M), 4.9.2015, 5.9.2015 A)
MUMBAI
3581 SH. SUNIL |REIMBURSEME
1201 /123(;23 NIL KUMAR, NT OF OFFICE 2;?(
7 T.0 BAG
WITHDRAWAL
252 15/09 A50050/77/2016-ADAC | GNOCR - OFRESIGN. DR
12017 DTD 11.9.17 FROM POST OF A)
7 Y. ADAC,
AR
SH. ANIL
3583 CHOUDHA E.L. FROM
1201 /12\5(4(1)3 NIL RY, M(J), 23.10.17 TO R)R(
7 ALLAHAB 27.10.17
AD
M/O
PERSONNE
554 15/09 2/8(NG)/2017-R&R AND | 5% T OF SURPLUS  DR(
/2017 DC.VOL.II DTD. 11.9.17 STAFF-ISSUE  |A)
7 PENSIONE
OF NOC
RS,
SURPLUS
CELL
3585 |15/09 |A-20(2)/PERS.FILE/SC- |SH. L. INTIMATION  DR(

/201 /2017 LDC/CHE/2016 DTD MANOHAR, REGARDING A)



3586
/201

3587
/201

3588
/201

3589
/201

3590
/201

3591
/201

3592
/201

3593
/201

12.9.2017

15/09 |C-8(3)/CAT CASE/PLM-
/2017 \UDC/2017 DTD 12.9.17

15/09
12017

15/09 2(42)/CESTAT/RAS/ADM
/2017 |N/CHD/2016 DTD 8.9.17

15/09
12017

15/09
12017 N'-

18/09
12017 NI-

18/09
2017 NI-

18/09
12017 NI-

2(42)/KAILASH/STENO-
[I/ADMN/CHD-17 DTD
8.9.17

24(1)/TRF.
FILE/CESTAT/ALD/2015
DTD 7.9.17

AR,
CHENNAI

SH. L.

MANOHAR,

AR,
CHENNAI

SH.
MUKESH
GUPTA,
AR,

CHANDIGA

RH

SH.
MUKESH
GUPTA,
AR,

CHANDIGA

RH

SH. ROHIT

KUMAR
SHUKLA,

AR, ALLHD

SH. V.

PADMANA

BHAN,
M(T),
DELHI

MS.

VANDANA

SINGH,
ADV

MS.

ARCHANA
WADHWA,

M(Q),
CHENNAI

DR,
MUMBAI

APPEAR IN
EXAM IN R/O
SH. SACHIN
CHOUDHARY

CAT ORDER
SHEET DTD.
1.9.17 IN R/O SH.
P.L. MEENA VS
CESTAT

INTIMATION
REG. 4
APPLICATIONS
SUBMITTED BY
SH.KAILASH,
STENO-II

INTIMATION
REGARDING 2
APPLICATION
SUBMITTED BY
SH. RASHID,
STENO-II

TRF. OF OLD
RECORDS

REVISED
LEAVE FROM
9.10.2017 TO
20.10.2017

A.NO.
C/51529/17-SM,
C/M/EH/50759/17

E.L. FROM
18.09.2017 TO
20.10.2017

RELIEVING
ORDER OF SH.
SUDHAKAR
UDAVANT

DR(
A)

DR(
A)

DR(
A)

DR(J

DR(
A)

Tech
nical

Offic
er

DR(

DR(
A)



3594
/201
p

3595
/201

3596
/201

3597
/201

3598
/201

3599
/201

3600
/201

3601
/201

3602
/201

3603
/201

18/09 |CESTAT/WZB/MUM/AD DR,
/2017 MN/2015 DTD 13.9.2017 MUMBAI

18/09 A.32013/5/2016-

12007 17 9 2017

18/09 |/A.50050/200/2017-AD.1C

/2017 \DTD 12.09.2017

18/09
12017 NI-

18/09 |34/PERSN/CEGAT/CAL/2

/2017 /000 DTD 6.9.17

COURT CASE/SHIV
TRANSP./ACC/2017/2291

18/09

[2007 \h1p 11.9.17

18/09 |CIC/CBECM/C/2016/2983

/2017 30-BJ DTD 13.9.17

18/09 |CIC/CBECM/C/2016/2983

/2017 32 DTD 14.9.17

19/09 PF/MKS/CESTAT/MUM/

/2017 685 DTD 8.9.17

19/09
12017 NIL DTD. 5.8.17

AD.1C(CESTAT) DTD.

UNDER
SECRETAR
Y, AD.1C,

UNDER
SECRETAR
Y, AD.1C,
MOF

NATIONAL
GREEN
TRIBUNAL

SH. T.K.
SARKAR,
DR,
KOLKATA

O/0
EXECUTIV
E
ENGINEER,
CPWD,
ALLAHAB
AD

CiC

CiC

DR,
MUMBAI

MS. P.K.
NEELA

CONSTITUTION
OF PURCHASE
COMMITTEE

FILLING UP
THE POST OF
DY. REGISTRAR
BY
PROMOTION

VIDEO &
AUDIO
RECORDING OF
PROCEEDINGS

VACANCY
CIRCULAR

TRANSPORTATI
ON CHARGE OF
PRVT. VEHICLE
AND
HOUSEHOLD
GOODS FROM
CHD.TO
KOLKATA

PROPOSAL FOR
OFFICE SPACE
IN GPOA

ORDER

NOTICE OF
HEARING ON
21.9.17 AT 11.45

FINAL
SETTLEMENT
OF GPF CLAIM
OF SH. S.K.
GAULE

CIC ORDER NO.
CIC/SB/A/2016/7

DR(

Com
puter
Cell

DR(
A)

DR(
A)

Acco
unt
Secti
on

AcCCco
unt



3604
/201

3605
/201

3606
/201

3607
/201

3608
/201
7

3609
/201
7

3610
/201
7

3611
/201
7

3612
/201
7

3613
/201
7

3614
/201
7

19/09 1/CESTAT/BANG/JUDL

/2017 DTD 7.9.17

19/09
12017

19/09 24(D)ITRF.

20171 DTD 8.9.17

19/09 |11023/1/2017-AD(HINDI-
/2017 4) DTD 11.9.2017

19/09 D.NO. 7028/2000/SC/XIV

/2017 DTD 7.9.17

19/09 D.NO. 16163/2017/SEC-
/2017 X1V DTD 4.9.17

19/09 |R20011/164/2017-AD.1C
/2017 DTD 13.9.17

19/09 |A.50050/192/2012-AD.1C
/2017 DTD 8.9.2017

19/09 |12-80/CESTAT/CPIO-
/2017 ND/VPP/2017 DTD 8.9.17

12-72/CESTATI/CPIO-
ND/VPP/2017 DTD

19/09

12017 111.9.17

19/09
/2017

CIC/SB/C/2015/119 & 341

D.NO. 16421,
16836/2017/XIV/XIII
DTD. 1.9.17

FILE/CESTAT/ALD/2015

REDDY,
SPS

SH.
SANTOSH
KR.
TIWARI,
AR,

BANGALO

RE

SCI

SH. ROHIT

KUMAR
SHUKLA,

AR, ALLHD

JOINT

DIRECTOR(

OFFICIAL

LANGUAG

E)

SCI

SCI

UNDER

SECRETAR

Y, AD.1C,
UNDER

SECRETAR

Y, AD.1C,

CPIO

CPIO

CiC

04-BJ

W.P. NO. 19316
OF 2017
KANNUR
BUILDING
MATERIALS

C.A. NO. 9764-
9769 OF 2017

STATUS OF
APPEAL

SPEECH OF
MINISTER ON
HINDI DIWAS

C.A. NO. 1453-
1458 OF 2001

C.A. NO.
9773/2017

TRANSFER OF
RTI U/S 6(3) OF
RTIACT

CONFERENCE
OF MEMBERS
OF CESTAT

RTI1.D. NO. 12-
80/2017

RTI1.D. NO. 12-
7212017

ORDER

Secti
on

DRU 1 o

DR(J

DR(J

DR(J

DR(J

DR(J

CPI

PA

DR(A

PA

PA

PA



3615
/201

3616
/201

3617
/201

3618
/201

3619
/201

3620
/201

3621
/201

3622
/201

3623
/201

3624

19/09

12017 CIC/SB/C/2015/119 + 341

19/09
12017 '

19/09 3(6)/MISC/JUDL/CESTA
/2017 |T/CHD/17 DTD 14.9.17

19/09 |CIC/SB/C/2016/164-BJ-
/2017 FINAL

19/09 |CIC/CBECE/A/2016/2991
12017 |79-BJ

19/09 10/1/2017-P&P-11 DTD
/2017 |15.9.2017

19/09 11/2/2017-1FU-11 DTD.
/2017 |12.9.2017

19/09 1/CESTAT/BANG/JUDL
/2017 \DTD 14.9.17

19/09 |A.50050/15/2017-VIG
/2017 DTD 5.9.17

19/09 |A.19013/31/2017-AD.1C

CIC

DR. D.M.
MISRA,
MQ),
AHMEDAB
AD

SH.
MUKESH
GUPTA,
AR,
CHANDIGA
RH

CIC

CiC

STAFF
SELECTION
COMMISSI
ON

UNDER
SECRETAR
Y, IFU

SH.
SANTOSH
KR.
TIWARI,
AR,
BANGALO
RE

DEPUTY
SECRETAR
Y, VIG.
CELL(HQ)

UNDER

NOTICE OF
HEARING FOR
APPEAL

EXTENSION OF
TOUR TILL
19.9.17 OF SH.
ASHOK K.
ARYA

ST/55729/2013-
DB - LARGER
BENCH

ORDER

ORDER

RECRTT. OF
STENO GR. II

ALLOCATION
OF FUND -
LOAN TO
GOVT.
SERVANT
COMPUTER
ADVANCE

REPORT OF
PENDING
CASES
CIRCULARDTD
11.9.17

OBSERVANCE
OF VIGILANCE
AWARENESS
WEEK 2017

FORWARDING

PA

PA

PA

DR(
A)

DR(

DR(

DR(
A)

DR(



/201

3625
/201

3626
/201

3627
/201

3628
/201

3629
/201

3630
/201

3631
/201

3632
/201

3633
/201

/2017 ((CESTAT)

19/09 4/CESTAT/HYD/PF/KS/1
/2017 5/227 DTD 15.9.17

19/09 36(1)/MISC.JUDL/CESTA
/2017 'T/ALD/2015 DTD 15.9.17

19/09 1/CESTAT/BANG/STEN
/2017 /O DTD 13.9.17

JT.CIT(HQ)/PERS/NON
19/09 |GAZ SBC/COUNT OF
/2017 SERVICE/2017-18 DTD
11.9.17

19/09
12017 NI

CESTAT/WZB/MUM/AD
MN/2015/700 DTD
13.9.17

19/09
12017

19/09 |CIC/SB/C/2015/000119+3
/2017 41-BJ

19/09 |18(1)/MISC/CESTAT/AL
/2017 D-PART-II

19/09 |A-20(1)/PERS.FILE/PLM-
/2017 UDC/CHE/2017 DTD

SECRETAR APPLICATION

Y,AD.1C, |FOR THE POST
OF PRESIDING
OFFICER IN
DRT BY SH. T.
VISWAPRAKAS
H

SH. KRIPA C.L. FOR
SHANKAR, 3/10,4/10,6/10
AR, HYD R.H. FOR 5/10

SH. ROHIT

REPORT TO
KUMAR CIRCULAR DTD
SHUKLA, 11.9 17
AR, ALLHD
SH.
SANTOSH FORWARDING
KR. OF JOINING
TIWARI, REPORT OF
AR, STENO ON

BANGALO [CONTRACT
RE

0/0 JOINT |REQ. FOR
COMMISSI |SERVICE BOOK

ONEROF  AND LPC OF SH.
INCOME  ABHISHEK
TAX, SHARMA,
MUMBAI  [STENO
SH. L.

ASSUMPTION
'X'F?NOHAR’ OF CHARGE OF
CHENNAI AR

CONSTITUTION

DR

: OF PURCHASE
MUMBAL | coMmITTEE
cic ORDER
SH.ROHIT o0 016001 FOR
KUMAR

SH. ASHOK

SHUKLA, 3NDAL, MQ)
AR, ALLHD !
SH. L. REPRESENTATI

MANOHAR, ON OF SH.

A)

DR(
A)

CT



7 12.9.17 AR, P.L.MEENA,
CHENNAI UDC

A-24(3)/LEAVE SH. L.

3634 19/09 |FILE/PLM- MANOHAR, LEAVE OF SH. DR(

/7201 /2017 UDC/CHE/2017 DTD AR, P.L.MEENA  A)
12.917 CHENNAI
. PAY FIXATION
ffg’f 19/09 [18(3)/MISC.CASH/CEST AR, 222&?3& MS." bRy
12017 | AT/CHE/2016 DTD CHENNAI A)
7 Y WADHWA,
9. M(J),CHENNAI
SH.
SANTOSH
3636 |1 9109 1/cESTAT/BANG/ADMN KR- CONSTITUTION /1y
200 9 VEESTATTE TIWARI,  OF PURCHASE )
7 9. AR, COMMITTEE
BANGALO
RE
COMPLETION
3637 OF
VL TTCIN DR, DEPUTATION  DR(
201 12017 MUMBAI  PERIOD OF SH. A)
S.L. KHARAD,
STENO
2638 RELIEVING
o5 10009 DR, ORDER OF SH. |DR(
201 12017 MUMBAI SUDHAKARP. A)
UDAVANT
3639 MS.
LT CIN CHANDER JOINING DR(
201 2017 KANTA, REPORT 18.9.17 A)
SPS, DELHI
MS.
3640
10/09 CHANDER DR(
/7201 ) NI KANTA | CL.FOR19917
SPS, DELHI
SH.
3641 JOHNSON REPLY TO
1201 /129(4(1)3 NIL CHACKO. MEMO DTD. R)R(
7 UDC, 11.9.17
DELHI
3642 [19/09 | SH. A. COMMUTED  DR(
1201 /2017 MOHAN  LEAVE FROM A)



7 KUMAR, 11.9.17 TO
REGISTRA 15.9.17

R
INTRODUCTION
3643 |1 9109 HF:LETTER:MISC:IINTR HARPREET COF FORD DR(
1201 119017 0:001 DTD 2.9.17 FORD RANGE OF A ©T
7 : 9. CARLINES FOR
GOVT. SECTOR
2644 SH. L.
' 19/09 RTISL.NO.22-2017 DTD MANOHAR, RTI DR(
201 12017 15.9.17 AR, APPLICATION |A)
CHENNAI
SH. B.
3645 o 00 RAVICHAN DELAY IN
201 09 NIL DRAN. SITTINGOF  PA
7 M(T), BENCH
DELHI
REQ. FOR o
3646 /04 INFORMATION | (&0 o
201 %129 NIL DTD. 15.9.2017 scl REG. ofic )
7 INSTITUTION/ O
VACANCY
REQ. FORTRF. |
3647 | 0 D-6(1)/TRANSFER AR OF APPEAL ¥
1201 29 APPEALS/2009/IV DTD  AR- | [FROM ol
7 13.9.2017 CHENNAITO O
DELHI
TRANSPORTATI ,
/3265118 20/09 |34/PERSN/CEGAT/CAL/2 DR, gﬂ AEEE'SF':JM unt
291 12017 0001399 DTD 129.17  KOLKATA | ZARSE PR Sﬁcu
TO SEALDAH
3649 D-6(1)/WEEKLY WEEKLY Com
01 2999 espaTcH2014DTD AR DESPATCH uter
201 017 DEF CHENNAI TILL24817  PUS
9 AND 1.9.17
STENO TO
3650 SH. MONTHLY Com
1201 /220(;(1)3 “Dﬂfgszﬂézf}w CESTAT  'RAMESH  DISPOSAL OF  puter
7 9 NAIR, M(J), AUGUST17  Cell
MUMBAI

3651 20/09 CESTAT/MUM/STAT(R)/ |SPS TO SH. DISPOAL STAT Com
/201 /2017 2017 DTD 1.9.17 D.N. FOR AUG. 2017 puter



3652
/201

3653
/201

3654
/201

3655
/201

3656
/201

3657
/201

3658
/201

3659
/201
7

3660
/201
7

3661

/201 /2017 |17681/17/SC/SEC.XIV

20/09
12017 NI

20/09

12017 PJJ/2017 DTD 8.9.17

20/09 |1/CESTAT/BANG-
/2017 ORDERS DTD 8.9.17

20/09
12017 N'-

20/09
2017 NIE

20/09
12017 NI-

20/09
12017 NI

20/09
2017 NI-

20/09 D.NO.

/2017 DTD 5.9.17

20/09 D.NO.

20808/2017/XIVISC/X1I

PANDA,
M(J),
MUMBAI

AR,
AHMEDAB
AD

SH. P.J.
JOSEPH,
SPS,
MUMBAI

AR,
BANGALO
RE

DR,
MUMBAI

AR,
AHMEDAB
AD

AR
(COMPUTE
R)

SH. M.V.
RAVINDRA
N, M(Q),
HYD

0O/0
COMMISSI
ONER CST,
JODHPUR

SCI

SCI

WEEKLY
DESPATCH
ORDER TILL
8.9.17

UPLOADING OF
ORDERS

DESPATCH OF
ORDERS TILL
8.9.17

REQ. FOR
PURCHASE OF
SERVER FROM
HQ

WEEKLY
DESPATCH
ORDER TILL
15.9.17

REPORT REG.
PENDENCY OF
COMPUTER
SECTION

OFFICIAL TOUR
TO CESTAT
BANG.
PERMISSION TO
TRAVEL FROM
MUMBAI TO
BANGALORE
AND BACK

TRADE NOTICE
NO. 11/17 REG.
NEW ADDRESS

C.A. NO. 10458-
10462/2017

C.A. NO.
11221/2017

Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Acco
unt
Secti
on

Tech
nical

Offic
er

DR(J

DR(J
)



7

3662
/201

3663
/201

3664
/201

3665
/201

3666
/201

3667
/201

3668
/201

3669
/201

3670
/201

3671
/201

DTD 8.9.17
D.NO.
20109 | e9515017/SC/XIV DTD |SCI
12017
8.9.17
20109 D.NO. 1098/2017/SEC-
/2017 XIV DTD 1.9.17
D.NO.
/2206(1’3 22527/17/SCISEC.XIV  SCI
DTD 7.9.17
D.NO.
/22%(1)3 22839/17/SCISEC.XIV  'SCI
DTD 11.9.17
MINISTRY
OF
20/09 11/17/2017-IFU-11l DTD  FINANCE,
12017 15.9.17 D/O
REVENUE,
US, IFU-1I1
SH. A.
MOHAN
21/09 APPLICATION FOR KUMAR,
12017 LEAVE REGISTRA
RO1 DAY
E.L.ON
25.09.2017
22109 |A.32013/2/2016-AD.1C gé\'CDRE;T AR
/2017 DTD 15.9.17 Y ADIC
SH. ASHOK
22009\ K. ARYA.
12017 M(T),
DELHI
SH. S.K.
/222(4(1)3 NIL MOHANTY,
M(J), DELHI
SH.
MUKESH
/222(;(1’3 NIL GUPTA,
AR,

CHANDIGA

C.A.NO. 11205- DR(J
11206/2017 )
C.A.NO.5430- DR(J
5432/2017 )
C.A. NO. DR(J
11225/2017 )
C.A. NO. DR(J
11035/2017 )
SUBMISSION
OF BUDGET-RE DR(
2017-18 AND  A)
BEFORE 18-19

DR(

A)
APPTT. OF
STENOAND o
MTS THROUGH | 1
EMPLOYEMENT
EXCHANGE
COMMUTED
LEAVE FROM  DR(
20.9.17 TO A)
23.09.2017
DETAILSOF  DR(
LTC A)
INTIMATION OF |
GIFT FROM A)
MOTHER



3672
/201

3673
/201

3674
/201

3675
/201

3676
/201

3677
/201

3678
/201

3679
/201

3680
/201

3681
/201

22/09
12017 NIL

22109
12017 NI

22/09
2017 NIE

22109
12017 NI-

22109
12017 NI-

22/09 PF/DBP/CESTAT/MUM/7
/2017 18 DTD 8.9.17

22/09 |10/PERS/CAL/CESTAT/9
/2017 9 DTD 15.9.17

22109
12017 NI

22/09
12017 NI-

22/09 |C-18018/2/2016/NZ-
/2017 2/2341 DTD 18.9.17

RH

SH.
S.C.DAS,
SPS,

AHMEDAB

AD
SH.

RAJENDER

PRASAD,
AO,
CESTAT

SH.
KANWAR

PAL SINGH,

HC, DELHI

MS.
YAKSHI
J.C, AR,
DELHI

DR,
KOLKATA

DR,
MUMBAI

DR,
KOLKATA

MS.

ARCHANA
WADHWA,

M(Q),
CHENNAI

SH.
JOHNSON
CHACKO,
UDC,
DELHI

EXECUTIV

E ENGG.
CPWD,

LUCKNOW

SUBMISSION
OF PENSION
FORMS

PERMISSION
FOR LTC ON
REVISED
RATES

PERMISSION
FOR LTC ON
REVISED
RATES

LEAVE ON
21.9.17

REPORT IN R/O
CIRCULAR
DTD. 11.9.17

DRAWN
STATEMENT OF
SH. D.N.
PANDA, M(J)

E.L. FROM
9.10.17TO
13.10.17 ON LTC

LEAVE FROM
18.9.17TO
20.10.17

REPLY IN R/O
LTC

HIGH COURT
ORDER DTD
4.9.17



3682
/201

3683
/201

3684
/201

3685
/201

3686
/201

3687
/201

3688
/201

3689
/201

3690
/201

3691
/201

3692
/201

22109
12017 NI-

22109
12017 M-

22109
2017 NIE

22/09 |CESTAT/MUM/RSP/PER/
/2017 2017/709 DTD 15.9.17

22109
2017 NIE

22109
2017 NIk

22/09 |CESTAT/MUM/SAMPAR
/2017 'T/2017 DTD 15.9.17

22109
2017 NIk

22/09
2017 NIE

22/09
2017 NI-

22/09
2017 NI-

SH.

BHOOPEND

RA KR.
PATEL,
STENO,
DELHI

SH. B.

RAVICHAN

DRAN,
M(T),
DELHI

SH. ANIL

CHOUDHA

RY, M(J),
ALLAHAB
AD

DR,
MUMBAI

SH. P.K.

BASU, SPS

(RETD.)

SH. D.N.
PANDA,
M(Q),

MUMBAI

DR,
MUMBAI

SH. CJ.
MATHEW,
M(T),
MUMBAI

SH., RAJU,
M(T),
MUMBAI

AR,

CHANDIGA

RH
SH. P.K.

PERMISSION TO

LEAVE 25(

STATION

C.L. FOR DR(

25.9.2017 A)
DR(

C.L.FOR229.17 5

FORWARDING

OF DISABILITY |

CERTIFICATE 1

OF SH. RS.

PADWAL

REQ. TO ADD

NAME OF 2;“

DAUGHTER

CHANGE OF

APPELLATE R)R(

AUTHORITY

INFORMATION DR(
FOR SAMPARK A)

DISPOSAL STAT Cl?t?r
FOR AUG.2017 P
Cell
DISPOSAL STAT thtg“r
FOR AUG.17 P
Cell
MONTHLY Com
REPORT OF puter
AUG2017 Cell

DISPOSAL STAT [Com

CHOUDHA [FOR AUG.17 puter

CT



3693
/201

3694
/201
p

3695
/201
7

3696
/201
7

3697
/201

3698
/201

3699
/201

3700
/201

3701
/201

3702
/201
7

RY, M(J),

KOLKATA
22/09 NIL SPS,
12017 KOLKATA
22/09 SH. R.K.
12017 NIL JAIN
22/09
12017 NIL MS. RITU
22/09 |CESTAT/MUM/STAT/17 DR,
/2017 DTD 15.9.17 MUMBAI
ADMN/16/CESTAT/MU
22/09 DR
M/AUDIT/707 DTD X
12017 15.9 17 MUMBAI
22/09 NIL AR,
12017 CHENNAI
22/09 |D.NO.22674/17/SC/SEC,X scl
/2017 IV DTD 13.9.17
D.NO.
22/09 NIL 22516/17/SC
12017 ISEC.XIV
DTD 13.9.17
D.NO.
22/09 NIL 23204/2017/
12017 SC/SEC-XIV
DTD 9.9.17
AR,
22/09 |CESTAT/AHD/MISC/OR AHMEDAR
/2017 DER/384 DTD 15.9.17 A

DISPOSAL STAT
OF PRESIDENT
IN AUG.17 AT
KOLKATA

AUDIO/VIDEO
RECORDING OF
PROCEEDINGS
OF TRIBUNAL

ACR OF MS.
RITU, EX-
STENO

ORDER
DESPATCH
REPORT

AUDIT OF
CENTRAL
EXCISE AND
SERVICE TAX
BY CERA TEAM

PENDENCY
STAT FOR AUG
2017

C.A. NO. 10869-
10920/17

C.A.NO.
11228/17

C.A. NO.
12055/17

LIST OF CASES
REPRESENTED
BY
LAKSHMIKUM
ARAN &
SRIDHARAN

Cell

Com
puter
Cell

Com
puter
Cell

DR(

Com
puter
Cell

Acco
unt
Secti
on

Tech
nical

Offic
er

DR(J
)

DR(J
)

DR(J
)



3703
/201
p

3704
/201
p

3705
/201

3706
/201

3707
/201

3708
/201

3709
/201

3710
/201

3711
/201

22/09 |CIC/SB/C/2016/000223
/2017 DTD 18.9.2017

22109
12017 NI

22/09 DISPOSAL/CHED/M(J|0
/2017 DTD 18.9.17

22109
2017 NIE

22109
12017 NI-

22109
12017 NI

22109
12017 NI-

22/09
2017 NI-

22/09
12017 NI-

NOTICE OF
cIc HEARING ON
10.10.17
RTI
SH.RK. |INSPECTION
JAIN NOTE-1004 &
1005 DTD 18.9.17
SH. ASHOK
IJJ:E'JL;AL' DETAILS OF
) oia DISPOSAL
RH
CASES
AR EEPRESENTED
ﬁ'[-)LAHAB LAKSHMIKUM
ARAN &
SRIDHARAN
SH.
glil\gEHNDER E/735/2007 FOR
PRONOUNCEM
MC(T), ENT
CHANDIGA
RH
SH. E/51172/2014 &
DEVENDER ORS.
SINGH PERMISSION
M(T), FOR
CHANDIGA PRONOUNCEM
RH ENT
SH. M.M.
TENTATIVE
DAMODHA 5 \ 15 FOR
R, MT), LEAVE
CHENNAI
MS.
ARCHANA INF.
WADHWA, REGARDING
M(J), DISPOSAL
CHENNAI
SH.
o INDER DISPOSAL OF
M OTINDER [SH.ASHOK
DR, DAL

DELHI

PA

PA

PA

PA

PA

PA

PA

PA



3712 SH. UMA

26/09 CESTAT/AHD/ADMN/09/ Expenditure of Rs. DR(
/201 SHANKAR
% 12017 2016/392 DT 200917 020t 12,00,000 A)
Acco
3713 SH. .
1201 /226(4(1)3 DATED 21.09.2017 MAHESHK gg@gi%‘mdated ggzﬁ
7 UMAR, SPS %" o
SH.MUKES
3714 H GUPTA, .
/201 /226(;(1)3 DATED21.09.2017 ASSTT. ;%ré"l’sgﬂggv%f 2;?(
7 REGHISTR
AR
ASSTT. .
S L 26/09 G-4(1)ACCTS-TOUR-  REGISTRA Ug”;ﬁg(ﬁég\;‘: DR(
% 12017 TFRICESTATCH2017 R, o A)
CHENNAI |~
3716 F NO. SH. T. .
1201 /226(;23 34/CESTAT/MUM/2016- VISWAPRA (F;%“F"’jvrﬁ;]r(‘ﬁac\’/cal R)R(
7 16 DT 21.09.17 KASH, DR
3717 |5 g - NO. A-45(3)/MISC./HQ égggﬁ 5 List of decided
/201 11 JUDICIAL/CHE/2016 A case by Ms. PA
7 DATED 19.09.2017 CHENNAI Lakshmi Kumaran
3718 26/09 F.NO SH. T. Forwarding of DR(
201 1.7 CESTAT/MUM/SGN/PER VISWA disability A)
7 /2017 DATED19.09.17  PRAKASH [certificate
3719 ¢ 0 CESTATIMUM/UNITFO |SH.VISWA  Drwal of unirform o
201 41> IRM/2006 DATED PRAKASH, |& washing A)
7 19.09.17 DR allowances
3720 CESTAT, SH. ANIL G. o
/201 /226(4(1)3 ALLHABADDATED25.0 SHAKKAR ggg’:";%tr'logior R)R(
7 9.2017 WAR, M (T)
SH. ANIL G.
SHAKKAR
3721 26/09 WAR, M Application for DR(
/201 47> CESTAT, ALLHABABD (T), CLON2126t0
7 CESTAT,  29th 2017
ALLAHAB
AD
3722 SH.
o1 26/09 CESTAT, CHANDIGARH MUKESH  Absence of Sh. DR
"% 12017 DATED 20.09.17 GUPTA,  S.K.Verma, AR A)

ASSTT.



3723
/201

3724
/201

3725
/201

3726
/201

3727
/201

3728
/201

3729
/201

3730
/201

3731
/201
;

3732
/201
7

3733
/201
7

3734
/201
7

F.NO.
26/09
12017 CESTAT/MUM/LTY/2017

DT 19.09.2017

27/09
12017 FEAVE

27/09
12017 COMMUTED LEAVE

27/09 |11/CESTAT/CASH/BUDG
/2017 ET/RE-BE/2017-18

27/09

12017 3/5/MISC/ADMN/2017

27/09 CONSOLIDATED
/2017 STATEMENT

27/09 CIVIL APPEAL 11222-
/2017 112230F 2017

27/09 |36(1)/MISC/JUDICIAL/C
/2017 ESTAT/ALLD2016

27/09 |36(1)/MISC./JJUDICIAL/C
/2017 ESTAT/ALLD/2016

27/09
12017 LEAVE PERIOD

27/09
12017 ST/87695/16MUM

27/09 01/CESTAT/BANG.ORD
12017 ERS

REGISTRA
R

SH. VISWA
PARAKSH,
DR

SH ANIL
CHOUDHA
RY, M-J

SH. ASHOK
K. ARYA
M(T)

ACCOUNTS
OFFICER,
CESTAT

CESTAT
CHANDIGA
RH

AR,
CESTAT,
AHMEDAB
AD

SUPREME
COURT OF
INDIA

AR,CESTAT
ALLAHAB
AD

AR,CESTAT
ALLAHAB
AD

SH. MM
DAMODHA
R, M-T

DR,CESTAT
, MUMBAI

AR,
CESTAT,
BANGALO

Forwardig of
application

station leave

four day leave

Budget

Service bookof Sh
Mohan Singh
Rawat

pendnecy
statement

CCE Raipur v/s
Anopchand Trilok
chand

notice

notice

tentative leave

Certified copy of
Misc order
M/89452-
89453/17

Weekly statement

DR(J

DR(J

DR(J

DR(J

PA

Tech
nical

Offic
er

Com
puter
Cell



3735
/201

3736
/201

3737
/201

3738
/201

3739
/201

3740
/201

3741
/201

3742
/201

3743
/201

3744
/201
7

27/09 1(10)LC-
/2017 IV/40/HC/2002/15793

27/09 SANJEEV WOOLLEN
/2017 MILLS

27/09 SANJEEV WOOLLEN
/2017 MILLS

27/09 DATED 20.09.2017,
/2017 CESTAT NEW DELHI

27/09

12017 CESTAT, ALLAHABAD

27/09
12017

27/09
12017 LEAVE APPLICATION

27/09

12017 KAMLA, MTS

27/09 ONE DAY CL
/2017 MANOHAR LAL, UDC

27/09 APPLICATION FOR
/2017 LEAVE

JOYTIJOINING REPORT

RE

CCEINFOR 'MCC No.

E 259/2004
JUDICIAL
MAGISTRA
TE summon
COURTLUD
HIANA
JUDICIAL
MAGISTRA SUMMONS
TE,
LUDHIANA
SH. ASHOK Ig_rejl]/r?don medical
I\K/I'(%RYA from20.09.17 to
23.09.17
SH. ANIL
CHOUDHA Request for one
RY day CL for
MEMBER |20.09.2017
()
JOYTO
LDC, Joining Rep[ort
CESTAT
YAKSHI J
CHAUHAN
Earned Leaveon
ASSTT. 22.9.2017
REGISTRA o
R
SMT. Three days
KAMALA. [CLw.e.f.209.17to
MTS 22.09.17
SH.
MANOHAR %”ggit;’ CLon
LAL UDC T
SH.
RAKESH Earned leave
KUMAR, w.e.f. 27.09.17
HEAD t029.09.2017

CLERK

Tech
nical

Offic
er

DR(J

DR(J

DR(
A)

DR(
A)

DR(

DR(
A)

DR(



3745
/201

3746
/201

3747
/201

3748
/201

3749
/201

3750
/201

3751
/201

3752
/201
7

3753
/201
7

3754
/201
7

3755
/201
7

27/09

12017 ONE DAY EL

27/09
12017 HALF DAYCL

27/09
12017 02 DAYSE.L.

27/09 OFFICER ORDER
/2017 DATED 06.09.2017

MEDICAL

/227623 REIMBURSEMENT
CLAIM

27/09
12017 MEMO REPLY

REPLY TO
/227é23 QUESTIONNAIRE

DATED 20.09.2017

27/09
12017 HALF DAY LEAVE

27/09

12017 JOININGREPORT

27/09
12017 ONE DAY EL

27/09 FNO.

12007 |y 5C/CHE 2017

20(1)/PERS.FILE/PLM-

SH. RAM
KUMARM
TS

SH. RAM
KUMAR,
MTS

SH.
SHANKAR
MOHANTY,
MTS

SH.
RAMESH,
LDC,
CESTAT

SH.
GAJENDRA
SINGH,
HEAD
CLERK

SH.
DAVANAN
D, SCD

SH. SATISH
KUMAR,
HEAD
CLERK

SH.
SATPAL
SINGH,
MTS

SH. SURAJ
SINGH,
MTS

SH.
MANWAR
SINGH,
ubC

SH. L.
MANOHAR,
ASSTT.
REGISTRA
R,
CESTATCH

one day EL
0n20.09.17

Half day CL

02 days E.L.
28.09.17 to
29.09.17

Requestfor relive
tojoin
CESTATChandig
arh

Medical
reimbursement
claim Sh.
GanjendraSingh,H
C

Memo reply

Reply to
questionnaire dt
20.09.2017

Half dayleave on
27.09.2017

Joining Report

One day El on
20.09.2017

Forwarding of

CAT Order inr/o
Sh. Purushottam
Lal Meena, UDC

DR(
A)

DR(

DR(
A)

DR(
A)



3756
/201

3757
/201

3758
/201

3759
/201

3760
/201

3761
/201

3762
/201

3763
/201
7

27/09 DAYED 20.09.17 SMT. L.

12017

27/09
12017

27/09
12017

27/09
12017

27/09
12017

27/09
12017

27/09

/2017 OCCUPATION REPORT

27/09
/2017

EASTHARRANI

F. NO.
01/CESTAT/BANG/SKT
DT 21.09.2017

ONE CL ON 19.09.2017

ONE EL ON 25.09.2017

REPLY FOR MEMO

CLAIM FOR
REIMBURSMENT OF
MEDICAL EXPENSES

DATED18.09.2017

DATED 22.09.2017 CL

ENNAI

SMT. L.
ESTHAERR
ANIW/O V.
LAZER,
CHENNANI

SH.
SANTHOSH
KUMAR Forwarding of

Compassionate
appointment

TIWARI, application forthe
AR, post of Assistant
CESTAT, Professor
BANGLAO

RE

SH. L.P. One CL on
PANT, SPS |19.09.2017

SMT.

CHNDER  Oneday EL on
KANTA, 25.09.2017
SPS

SH.

RAKESH

KUMAR, Reply memo
HEAD

CLERK

SH.
RAVICHND
RAN, M (T)

SH.

MAHESH

KUMAR, Ocupation report
SPS, govt gtr at
CESTAT, Chandigarh
CHANDIGA

RH

SH.
DEVENDER

SINGH, M CL for 25.09.17

(T),
CESTAT ~ &26.09.2017

AHMEDAB
ABD

Reimbursement of
medical claim

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(

DR(
A)

Acco
unt
Secti
on

DR(
A)



SMT.

3764 27/09 DATED22.09.2017 ANITHA Upgradationof DR(
/201 UPGRADATION OF
; /2017 GRADE PAY JAYAKUM |grade pay A)
AR, SPS
SH. L.
3765 MANOHAR,
/201 /227(;(1)3 LEAVE APPLN AR, 25(
7 CESTAT,
CHENNAI
MS.
3766 YAKSHIS
27/09 One EL on DR(
/7201 12017 LEAVE APPPLN igUHAN, 91.09.2017 A)
CESTAT,
3767 SH. ANUP
27/09 OnedayE.L.on DR(
/7201 12017 LEAVE APPLN EUMAR,UD 03.01.2017 A)
f’ggf 27/09 RPLY TO MEMO i:'OOPKU Replytomemo  DR(
7 /2017 DATED 22.09.2017 MAR. UDC dated 22.09.2017 A)
3769 SH.SAKAL
1201 27/09 REPLYTO MEMO DEOSAH, |Reply 0 memo DR(
7 /2017 DATED 22.09.2017 HC, dated 22.09.2017 A)
CESTAT
3770 F.NO.G-4(1)/ACCTS- ASSTT. TransferTA Acco
1201 27/09 TOUR- REGISTRA [finalclaimof Ms. unt
7 /2017 TFR/CESTAT/CH/2017 R, CESTAT, Sulekha Beevi Secti
DATED21.09.17 CHENNAI C.S.M(J) on
SH. UMA
SHANKAR
?270711 27/09 CESTAT/AHD/ESTT/09/2 XERMA’ I;’t;ggsaege one glj’tg‘r
7 /2017 |016/389 DT 19.09.17 CESTAT, |programmer Cell
AHNEDAB
ABD
SH.T.
3772 VISWAPRA Com
/201 /227(;23 BESZEA(\)E/EAOT;A [SPGI2017 KASH, DR, |Server received |puter
7 e CESTAT, Cell
MUMBAI
3773 27/09 D, NO. ASSTT. Civil Appeal Nos. DR(J

/201 REGISTRA 14952-
7 /2017 |22518/17/SC/SEC.XIV R, 1495302017 )



3774
/201

3775
/201

3776
/201

3777
/201

3778
/201

3779
/201

3780
/201

3781
/201

3782

27/09 D.NO.
/2017 116840/2017/XIV/SC/XIII

27/09 D.NO.
12017 19453/2017/XIVISC/XIII

27/09

12017 D.NO./SC/SEC.XIV

F.NO. C/51373/2017-
CU(DB) DATED
22.09.2017

27/09
12017

27/09 APPEAL NOS.
12017 E/1125/2007. E/1221/2007
DT 19.09.2017

28/09 DATED 27.09.2017
/2017 ISSUE CERTIFICATE

28/09 DATED 27.09. 2017
/2017 REPLY TO MEMO

28/09
12017 REPLY TO MEMO

28/09 REPLY TO MEMO

SUPREME
COURT

ASSTT.
REGISTRA
R,
SUPREME
COURT

ASSTT.
REGISTRA
R,
SUPREME
COURT

ASSTT.
REGISTRA
R,
SUPREME
COURT

SH. G.K.
DIXIT,
ADDTIONA
L
COMMISSS
IONER(AR)

SH.
MUKESH
GUPTA,
AR,
CESTAT,
CHANDIGA
RH

SH.
ASHOKK
ARYA,
MEMBER
V)

MS.
BHANU
MEHTA,
STENO-II

SH. MANOJ
KUMAR,
MTS

SH. J.K.

Civil Appeal Nos.
9475-9477 of
2017

Civil Appeal Nos.
9095-9098 of
2017

Civil Appeal No.
11224 of 2017

Appeal No.
C/51373/2017 in
the matter ofM/s
MoonLightExim
Pvt Ltd

Transfer of Appeal
Nos. E/1220/2007
and E/1222/2007

Issue of surrender
certificate of card
No. 5194970

Reply to memo
dated 22.09.2017

Reply to Memo
dated 22.09.2017

Reply to Memo

DR(J

DR(J

DR(J

PA

AR/
Exci
se

DR(

DR(
A)

DR(
A)



/201 /2017 GOLAY, dated 22.09.2017

7 SPS
SMT.
3783 Reply to
/201 28/09 REPLY TO MEMO SUSHMA Memodated
27 12017 RANIPAL, o0 00 5017
MTS T
SH.
KIRPASHA
3784 F. NO. NKAR, Formulation of ~ |Acco
1201 28/09 42/CESTAT/HYD/RE- ASSTT. RE2017- unt
7 /2017 BE/16/231 DATED REGISTRA 18BudgetEstimate Secti
27.09.17 R, CESTAT, |2018-19 on
HYDERAB
ABD
Tour to Delhi
from 25.09.17to
f’ggf 28/09 28.09.2017 EXTENDED ?IHN'S/iEO& 20.9.2017beexten |,
/2017 TOUR ' ded by another
7 )
week up to
06.10.17
SH.
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